Ig THE CENTRAL éDI"'II\aISTRATIVE TRI’-‘*U\FATJ HYDERABnT? BENCH I;’l HY"bE‘RABAD ‘

ano. €63 g3

B - Date of Crder: 6/7-93
Betweens '
' 3
‘1; Divisional Failway Menager, UYQ

Soutn Ceitral Railway, Secunder abagd,

2. Permonent Way Incrrcotor (2on)
S5.C.Rly, Secunrerabao.
3. Chiedl Slgnal Inspector,

Signal & Telecommun:caflon ‘Tepartment,
S.C. Rly, secunderabad. -

-

.o | Applicants,
and |
1. . Lo S Seihomn
2. Presiding Officer, Labour Court,
Narayanaguda, A.P.Hyderabad.: /
| | .o | Respox‘ldentg.

ror the hppllcantsL Mr.HN. l.DevraJ, sC for Rlys.
For the Respondents. .-

CORAMS :
THE HON'BLE Mi,JUSTICE V.NEELATRI RAO : VICE CHAIRMAN

_ . AND . |
THE HON'BLE MR.P.T.TTIRUVENGADA : MEMBEL (AD} 1)
The Tribunél made the ‘following Order:—

- Admit, The QPELathn of the order dated 1l~3—92
: ‘ s —
in C.M.P.No, /77 /83 is suapended untll further orders.
Issue notice to the Respondents.

Post the case on 6,9.93,

27 Keyes
To : -
1. The Divisional Railway lManager (B. G) S.C.Rly, Secunderabad,
2. The Permanent Way Inspector (Con) S.C.Rly. Secunderabad.
3. The Chief bignal Inspector, Signal & Telecommunication

Department, 4.C.Rly, Secunderabad.

4, The Presiding Officer, Labour Court, Narayanaguda, Hvoerabwd
5. One copy to ¥Mr.N.R.Devraj, SC for Plys. CAT.Hyd.

6, One copy to Mr, .

7« One gpare copy.

pvm ' | T 'éggqﬁ



8 B

I

~ . = - - t;.'..:.' »
' O"ﬁ ’ § 6’3 /@J‘
lq;
c % T
TYPED BY COMPARED BY
CHECKED BY LEPROVED BY

IN THE CENTRAL IDMINISTBATIVE TRIBUNIL
HYDERABAD BENCH 2T HYDERABAD

THE HON'BLE MR.HUSTICE V.NEELADRI RAC
‘ : VICE CHEIRMAN

i .
THE HON'BLE v+ B.GORTY ; MEMBER(AD)

-CHA}NDRASEKHAR REDLY

THE HOMN'BLE &
MEMBER(J)

‘ HND.
' THEZ HON'BLE MR.P.T.TIRUVENGADZIM 3M(A)

14
Dated 3 (/-’)/-1993

N
ORDER/JUDGMENT &

-

M‘rf’-ar—}/':'{ . -?a-. _C. -:'F.‘—'N@.

—E
0. 4. No. SE&2/94
TSRO, (w. . )

Admitted and Interim directions
issued
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